
o|~"i~"i<"i~: or rut; PRlN(.‘lP.=\L l)lS'l'RlC'l‘ & SESSIONS JUDGE (HQs) = DELHI

CIRCULAR
Suh : Regarding provision of providing (‘NR number of cases related to Fast Track Special

('ourts and P()(‘S() Courts

l<cfeI‘e|tce is invited to the subject and in continuation to the earlier circular number 203l l-
Hr»(.’lst~ll-No.4I51)/ltllt?.='202~t dated I5/06/'2()24 uhich was in terms of directions received from
itonblc lligli (‘out-t of Delhi and to provide the information viz. I) CNR number of exclusive
l'()('S() (‘uses 2) (‘NR number of P()(ISO cases under combined FTSC 3) CNR number of
l(:t|it- (‘uses under combined FTSC.

In \ie\\ ofthe zibox-e. the Judicial Officers posted in lASJ (FTSC-RC). ASJ (FTSC-POCSO).
\S.l (P()('S(’) (ourts) & ASJ (SC-P()(‘S())} under jurisdiction of Central and West District are
n.-qtiestetl to pro\ ide the requisite information with appropriate categorization to this office within
H1 \\orking cla_\s in excel format only (soft copy) at email ID of Computer Branch at
t‘uttl]H|lL'l‘i)l'1lllL'lllllC-llqidl dclhi.gov.in .

lliis issued \\ith prior appro\al of Ld. Principal District & Sessions Judge (HQs) and Ld.
:'rii:eipul |)istrict 8; Sessions Judge (West).

, "7 __ \.’7;Z;t>/
,5. (Stash Anuj Tyagi)

Additional Sessio s Judge (Central)/
Officer In-Charge.‘ Computer Branch

Tis Hazari Courts. Delhi.8‘? ‘Q
in-ixr<t,.\%ll%l2;_-"4l_’__/ ‘is/|=.mi.(|s1i/"rut?/2024 Dated 61 '1 ml
(‘op_\ lormtrtletl for information and necessary action to:

i the .Iutliciu| ( )l‘|icers posted in all concerned courts of Central and West District dealing in
PU(‘S() zntd Rape (‘uses \\ ith at request to direct the concerned staff to provide the requisite
iiiforination at the earliest.

7 lhc Ld. (i'li;iirm:|n (I l' & l)i;_-iti/anion) Centralized Computer Committee. Rouse Avenue
t onrts ('oniple.\. Ne“ Delhi.

1. PH to l.d. P|'incipz1l District & Sessions Judge (llQs) with a request to place the same before
Id. Principal l)istrict & Sessions Judge (l lQs).

l l’\ to Ld. Principal District &: Sessions Judge (West) with a request to place the same before
Q/_/tl. Priiiciptil District & Sessions Jticlgeé‘t\‘lV/est»).
.. llcnliltg ()t'tici;il(s) IAYERS Web-. 'e. Delhi District Courts to upload the same on

l.:\Yhl{S W eh-Site.
‘/7 -
'>-7 Y) ,

._ _ //

/If Alfuj Tyagi)
Additional Sessiot s Judge (Central)/
Officer In-Charge. Computer Branch

Tis Hazari Courts. Delhi
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